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*249. Bhri Dhireshway Ealiis:
Shri Indrajit Gupta:

Will the Minister of Transpori and
Bhipping be pleased to siate:

(a) whether Government have fina-
lised the proposal to reorganise the
River Steam Navigation Co., Ltd.;

(b) if so, the broad features thereof;

(¢) whether the services of all the
prescnt employees will be taken as a
eontinued service; and

(d) whether Government have re-
ceived any memorandum from the
River Steam Navigation Co. Ltd,
and Indian General Navigation and
Rai'way Co. Ltd, Workers' Union,
Assam (Gauhati) in this regard?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Bao): (a)
and (b). No Sir. Government have
however evolved certain proposals in
this regard and a Scheme under Sec-
tion 391 of the Companies Act read
with Sections 392-304 has been filed
by the River Steam Navigation Com-
pany Limited in the Calcutta High
Court for effecting a set lement with
its secured and unsecured creditors
and the transfer of its assets to =&
new Company. The matter is now
before the Calcutta High Court.

(c) As the matter is now before a

Court it is not possible to give an
indication at this stage.

(d) Yes Sir.
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